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~. P. S. Dcshmukh: Since the 
IllOnnon msts, when we have decided 
to strengthen the existing station. in 
charge of the State Governments we may 
..... on thia. ' 

Shri Ac:hatJum: May I kno .. what 
,.,.. the total amount allotted for the 
whole purpos<> and may I also know if 
~  recommendation. are &Oing to be 
~  and not a single reaeuch 
_non other than the existing ones will bc 
epcned ? 

Dr. P. S. Dcshmukh: I do not think 
that .. ould be correct because if our exiatin& 
State stations will be developed, they will 
~  be as good u the Central Stations 
wbich we originally contemplated. 
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Paasaapr AmeDitia 
+ 

rShri Bbagwat jha Azad: 
"1 .~ Shri Dabhi: 

l Shri M. R. KrWma: 
Will the Minister of Rallwaya be plcued 
Ulltlte: 

<a) whether any committee has bee .. 
set up to examine the present amenities 
available to Class III passengers inside 
compartments; and 

(b) if 50, what are the tenn" .f re-
ference of tbis committee ? 

The Deputy Minister of Rallwaya .ad 
T........,.,.-t (Shri Shalmawaz Khan): 
(a) Yes. 

(b) A statement is placed on the Table 
• ef the House. [See Appendix IV , 
annexure No. 75] 

Shri Bbagwat jha Azad: May I know 
whether this Committee would also go into 
die requirmtents and the demands of the 
chird class travelling passengerI for sleep-
ing accomnodation as well? 

Shri Shalmawaz Khan, ),10, 18; 
thi. docs not form part of the termS of _ 
ference of tbis committee. 

Shri Bhqwat jha Aaad: May I know 
.. hether any time-limit hu been fixed 
for tbis committee to submit its report? 

Shri Shalma...... Khan: No time-
limit i. fu:ed; but, I hope the report wouI& 
be anilable before the end of tbis mon1il. 

Shri T. B. Vittal Rao: Two ~ 
of tbis three-men committee belong to tM 
Northern Rail .... ay Zone. Am I to undD-
atand thot passenger amenities are benR 
in the Northern Railwav Zone dan. 
in other zones? . 

Shri Shalmawaz Khan: We do Mt 
make any distinction among the RailwwJ 
o1Iicen. Tloey are quite capable of look-
ing at things dispassionately. 

Shri VeJayadhan: May I know whe-
ther the committee will enquire into the 
matter of living better raps in the tbiJd 
clau compartments because, at present, 
it is very difficult to get water and they 
mult be worked through  the pressure of 
two pcrsom-whether they will lin laps 
just ~ in the lint clus? 

Shri Shalmawaz JOwl: That aspect 
will be looked into. 

Shri Dhapat jha Azad: May I kilo .. 
.. hether it is the intention of Govel1lJlX&1: 
to implement the recommendation. t!-= 
are likely to be made by tbis oommittel ia 
the next Railway Budget? 

Shri Shalma .... Ithaa, Yes. Sir. 

Shri Dabhi: May I know whtether 'Ile 
public were liven the opportunity to .. -
pres. their views on this matter? 

Shri Shalmawaz Khan: Public haTe 
ample opportunities of exp ..... ing tII* 
views, either by making direct oomplaiJdl 
or through Zona1 Committees. 

Shri Ferne Guadhi: Or in the General 
Elections. 

PJaat ProtectlOll 

'1198-Shri Jhabul SiDha: Will the 
Minister of Food .ad ApicaJtare be 
pleased to state the steps taken and/or 
proposed to be wen in pursuance of the 
Plant protection Agreement for South F.-
Asia and the Pacific to ensure preventioa 
of the introduction of deotn1ctive plant 
pests and diseases from other parts of the 
world and to check their Ipread within tile 
region itself? 

The Minister of Apic:altare (Dr. 
P. S. Dahmukh): A statement io WeI 
on the Table of the Lok Sabha. ~ 
Appendix IV, 8III1CltW'e No 76] 




